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FIFTEENTH KERALA LEGISI_:ATIVE ASSEMBLY
Thirteenth Session
BULLETIN-—PART I
{(Brief Record of Proceedings)

Idonday, February 10, 2025
No. 165

The Assembly 1net at 9.00 a.m. with Mr. Speaker in the Chair.
Questions: ‘

Five Questions in the list of Questions paosted for the day were answered
orally. .

Correction of answer to Unstarred Questions:

s The corrected answer to unstarred guestion No.717 dated 8-10-2024 of
Twelfth session of Fifteenth Kerala Legislative Assembly was laid on the Table by
Shri K. Krishnankutty , Minister for Electricity. '

Message from the Governor:

The Speaker reported to the House the Governor’s reply to the Motion of
Thanks which was acopted by the House on 23® January 2025.

Adjournment Motion (Rule 50) :

Shri Roji M. John and five other Members had given a notice for moving an
adjournment motion stating that the operations of KIIFB which was established
with the primary objective of developing State’s fundamental infrastructure is said
to be in disarray and most of the approved projects could not be completed. On the
ground of the explanation from the Minister for Finance, the Speaker denied leave
to present the motion for adjournment.

(As a mark of protest against the attitude of the Government the Members
belonging to opposition staged a walkout.)



Calling Attention :

1. Shri T. I. Macdhusoodanan called the attention of the Chief Minister to the
necessity to permit construction of self occupied houses with permissive sanction
on land in possession up to ten cents irrespective of prevailing legal provisions
including conversion of land. The Chief Minister made a statement thereto.

2. Shri Eldose P. Kunnappillil called the attention of the Minister for Health
and Woman and Child Development to the hardships faced by the ASHA workers
of the State in the health sector due to the workload and insufficient wages. The
Minister for Health and Woman and Child Development made a statement thereto.

The Matters under Rule 304:

The matters raised in the House by the Members under Rule 304 are listed below;
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The Ministers concerned made statements on the respective subjects.




Ruling by the Speaker :

The Leader of the Opposition raised a point of order regarding the cuts made
throngh executive order on the demands for grants after passing of Appropriation
Bill. The Minister for Finance replied. Speaker gave the following ruling on the
said matter.
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Financial Business:

The General discussion on the budget for the financial year 2025-26
commenced. The following members took part in the discussion.

Shri Chittayam Gopakumar, Deputy Speaker
Shri M. Rajagopalan
Dr. Mathew Kuzhalnadan
Shri V. Sasi
Prof. Abid Hussain Thangal
DR. N. Jayaraj
Shri P.J. Joseph
Shri K. D. Prasenan
Shri Thottathil Ravindran
Smt. U. Prathibha
Shri Sajeev Joseph
Shri P. Mammikuity
Shri M, S. Arun Kumar
Shri Thomas K. Thomas
Shri P. Ubaidulla
Shri G. S. Jayalal
Shri Roji M. Jahn
Shri 1. B. Satheesh.

The discussion was inconclusive.

The House adjorrned at 3.49 p.m. to meet again at 9.00 a.m. on Tuesday,
Febyuary 11, 2025.

Dr. N. Krishna Kumay,
Secretary.



